ITEM NO.7 COURT NO.10 SECTION IVA

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

I.A. 1/2016 in Petition(s) for Special Leave to Appeal (C) No(s).
36511/2015

(Arising out of impugned final judgment and order dated
01/07/2015 in FA No. 1330/2014 passed by the High Court Of M.P. At
Indore)

SURESH (D) THR. LRS. Petitioner (s)
VERSUS

STATE OF M.P. AND ANR Respondent (s)

(for withdrawal of SLP and office report)

Date : 30/06/2016 This application was called on for hearing
today.

CORAM
HON'BLE MR. JUSTICE PINAKI CHANDRA GHOSE
HON'BLE MR. JUSTICE AMITAVA ROY

For Petitioner (s) Mr. Sumit Kumar Sharma, Adv.
Mr. Niraj Sharma, AOR

For Respondent (s)

UPON hearing the counsel the Court made the following
ORDER

Learned counsel appearing for the petitioner seeks permission
to withdraw the Special Leave Petition.
In view thereof, the Special Leave Petition is dismissed as

withdrawn.

Signal/ure—Nol VenfiT -
e A. is allowed.
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